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Civil Appeal . No.3411/1998

S. RAMNATHAN Appel I ant (s)

VERSUS

CH EF JUD. MAG STRATE, CHENGALPATTU & ORS Respondent (s)

(Office report for direction)

Date : 21/05/2001 This Petition was called on for hearing today.

CORAM :
HON BLE MR JUSTI CE SYED SHAH MOHAMVED QUADRI
HON BLE MR JUSTI CE DORAI SWAMY RAJU

For Appellant (s) M . KC Gupt a, Adv.

M s Sheel a Goel , Adv.

For Respondent (s)
M. V. Krishna Mirthy, Adv.

UPON hearing counsel the Court nmade the foll ow ng
ORDER

Time is extended till the end of July, 2001.

[ Naresh Kumar] [ Kanwal Si ngh]
Court Master Court Master



